THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

DAILY CAUSELIST

[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in

[ For Tuesday,29th November 2022]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[HON'BLE COURTS WILL TAKE UP PART - Il HEARING LIST ON ALL MOTION DAYS AFTER COMPLETION OF DAILY LIST, IF TIME PERMITS]

[AT 10:30 AM ]

BEFORE:

HONOURABLE THE CHIEF JUSTICE
HONOURABLE MR. JUSTICE SOUMITRA SAIKIA

COURT NO: 1
[DIVISION BENCH-I
THIS BENCH WILL TAKE UP HEARING CAUSE
LIST DATED 19-10-2022 TO 22-12-2022
(RELATING TO DIVISION BENCH-1), ALONG WITH
THE FOLLOWING MATTERS]
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
MOTION
1 PIL/69/2022 JOYDEB DAS MR. R K D CHOUDHURY GA, ASSAM
FIXED Versus MS. L DEVI SC, AFDC
THE STATE OF ASSAM AND 6 ORS. MR. S BIKASH
2 WP(C)/7498/2022 GHOSHITO YEPTHO AND 34 ORS. MR. N SARKAR GA, ASSAM
FIXED Versus S BORGOHAIN SC,KAAC
THE STATE OF ASSAM AND 5 ORS. MS. B DEVI
MR BAPLU CHAKMA
ADMISSION
3 W.P.(Crl.)/2/2020 SANTANU BORTHAKUR MS. P BORAH GA, ASSAM
FIXED Versus MS. A PAUL ASSTT.S.G.I.
THE UNION OF INDIA AND 4 ORS
WITH
4  W.P.(Crl.)/3/2020 NURUT ZAMAN DEWAN MR N DUTTA GA, ASSAM
Versus MR. M K HUSSAIN MRS. A GAYAN
THE UNION OF INDIA AND 4 ORS MR A W AMAN ASSTT.S.G.I.
MR A ATREYA
MS. A PAUL
WITH
I.A.(Civil)/1387/2020 NURUT ZAMAN DEWAN MR N DUTTA GA, ASSAM
in W.P.(Crl.)/3/2020 Versus MS S SARMA HAZARIKA ASSTT.S.G.I.
THE UNION OF INDIA AND 4 ORS
WITH
5 W.P.(Crl.)/4/2020 DIPIKA SARKAR MR N DUTTA GA, ASSAM
Versus MR. M K HUSSAIN MRS. A GAYAN
THE UNION OF INDIA AND 4 ORS MR A W AMAN ASSTT.S.G.I.
MS. A PAUL
WITH
6 W.P.(Crl.)/6/2020 ABANTEE DUTTA MR N DUTTA GA, ASSAM
Versus MS S HAZARIKA MRS. A GAYAN
THE UNION OF INDIA AND 4 ORS MR A PAUL ASSTT.S.G.I.
WITH
I.A.(Civil)/2270/2020 ABANTEE DUTTA MR N DUTTA GA, ASSAM
in W.P.(Crl.)/6/2020 Versus MS S HAZARIKA ASSTT.S.G.I.

THE UNION OF INDIA AND 4 ORS
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10

11

12

13

14

15

16

17

18

WITH
W.P.(Crl.)/7/2020

WITH
[.A.(Civil)/2271/2020
in W.P.(Crl.)/7/2020

WA/110/2021
CAVT. NO.02902/021,
FIXED, CAVT./290/2021

WA/100/2022
FIXED

WA/156/2022
FIXED

WA/219/2022
FIXED

WA/299/2022
FIXED

WA/357/2022
FIXED

WITH
[.A.(Civil)/3349/2022
in WA/357/2022

WA/362/2022
FIXED

WP(C)/3760/2022
FIXED

WP(C)/4764/2022
FIXED

PIL/78/2012
FIXED

WITH
PIL/22/2019

WITH
[.A.(Civil)/2213/2019
in PIL/22/2019

ABANTEE DUTTA
Versus
THE UNION OF INDIA AND 4 ORS

ABANTEE DUTTA
Versus
THE UNION OF INDIA AND 4 ORS

THE STATE OF ASSAM AND 6 ORS.
Versus
HIMAJIT KUMAR BARMAN

MANDIRA DEBNATH
Versus
THE STATE OF ASSAM 4 ORS.

MOHAN CHAUHAN
Versus
THE UNION OF INDIA AND 2 ORS.

MADHUJYA MOHAN
Versus
THE STATE OF ASSAM AND 3 ORS.

SHARUKH AHMED @ MUKTAR
Versus
THE UNION OF INDIA AND 5 ORS

THE UNION OF INDIA AND 5 ORS.
Versus
PRANAB KUMAR NATH B

THE UNION OF INDIA AND 5 ORS.
Versus
PRANAB KUMAR NATH B

NURUL AMIN
Versus
KASHEM ALI AHMED AND 3 ORS.

PROMITA NARZARY AND 15 ORS
Versus

THE BODOLAND UNIVERSITY AND 4 ORS

SHAH SYED AHADUR RAHMAN
Versus
THE STATE OF ASSAM AND ANR.

ORDERS

PRODYUT KUMAR BORA
Versus
THE STATE OF ASSAM AND 8 ORS

THE NORTH EAST HERITAGE
FOUNDATION AND ANR.

Versus
THE UNION OF INDIA AND 10 ORS.

RAJKUMAR PRITHVIRA] NARAYAN DEV

MECH
Versus
THE UNION OF INDIA AND 10 ORS.

MR N DUTTA
MS S HAZARIKA
MS. A PAUL

MR N DUTTA
MS S HAZARIKA

MR. D SAIKIA
MR. D P BORAH
SC, HEALTH AND F W

MR.A K RAY
MR.I GOGOI
MISS T DAS

MR K P PATHAK

MR. KN CHOUDHURY
MISS. R R KAKATI
MR P H KONWAR

MR. N J DUTTA
MR N AHMED
M M ZAMAN

MS. B SARMA

MS. B SARMA

MR HR A CHOUDHURY
MR F U BARBHUIYA
MR. H ALI

MS S DAS

MR. P K GOSWAMI
MR P ] DUTTA

MR R'S RONGHANG
MISS. ] GOGOI

MR. P DEKA

MR. M R SODIAL
MS S Z HAYAT
H. BHARALI

P K GOSWAMI
S BORTHAKUR
U K DEKA

V RAJKHOWA

MR. N H BARBHUIYA
MS N ] BEGUM

MR. N H BARBHUIYA
MS N J BEGUM

GA, ASSAM
ASSTT.S.G.1.

GA, ASSAM
ASSTT.S.G.I.

MR. P J SAIKIA
MS M NIROLA
FOR CAVEATOR

SC,KAAC
SC, HEALTH

MR. K K PARASAR
ASSTT.S.G.I.

SC, PWD

GA, ASSAM
MS. B SARMA (r-1)
ASSTT.S.G.I.

GA, ASSAM
SC, REVENUE

MR B P BORAH
SC, BODOLAND
UNIVERSITY
SC,UGC

GA, ASSAM
MR. U K NAIR, LEARNED
SR. SC, G.H.C

MR N DUTTA

GA, ASSAM

MR.N N B CHOUDHURY
MR.M KHATANIAR

MR. S K TALUKDAR
MR. ) M A CHOUDHURY
MR. A NARZARI

MS. B BHUYAN, SC BTC
MR. AB T HAQUE

MR.U S BORA

MR. S BASUMATARY
SC, REVENUE

GA, ASSAM
ASSTT.S.G.I.
SC, BTC

SC, ELECTION
COMMISSION.

GA, ASSAM
ASSTT.S.G.I.
SC, BTC
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19

20

21

22

23

24

25

26

WA/197/2016
CAVT. NO. 1358/2015
FIXED, CAVT./1358/2015

Review.Pet./11/2017

FIXED, WITH PIL/71/2015 (D/O)

PIL(Suo Moto)/10/2018
FIXED

WITH
I.A.(Civil)/3207/2022
in PIL(Suo Moto)/10/2018

WITH
[.LA.(Civil)/3215/2022
in PIL(Suo Moto)/10/2018

WITH
I.A.(Civil)/3222/2022
in PIL(Suo Moto)/10/2018

PIL/72/2019
FIXED

Mat.App./12/2021
FIXED, WITH LCR

PIL/85/2021
FIXED

WA/270/2021
FIXED

WITH
I.A.(Civil)/1766/2021
in WA/270/2021

Mat.App./7/2022
FIXED, WITH LCR

THE UNION OF INDIA and 4 ORS
Versus

BlJU BARMAN and 2 ORS

THE STATE OF NAGALAND and ANR
Versus

MS NUKSUNGTILA AND 3 ORS.

XXX

Versus
IN RE THE STATE OF ASSAM AND 102
ORS.

KESHAB BARMAN AND 153 ORS.
Versus

IN RE THE STATE OF ASSAM AND 89 ORS

ARABINDA BAISHYA AND 33 ORS.
Versus

IN RE THE STATE OF ASSAM AND 89

ORS.

ARABINDA BAISHYA AND 33 ORS
Versus

IN RE THE STATE OF ASSAM AND 89

ORS.

KAMALSING BEY
Versus
THE UNION OF INDIA AND 7 ORS.

MITALI ROY
Versus
PROTAP ROY

MD NUR ISLAM
Versus
THE STATE OF ASSAM AND 9 ORS

THE COMMISSIONER AND SECRETARY
TO THE GOVERNMENT OF ASSAM AND
ANR.

Versus

JAGADISH CHANDRA SARMA AND 5 ORS.

THE COMMISSIONER AND SECRETARY
TO THE GOVERNMENT OF ASSAM AND
ANR.

Versus

JAGADISH CHANDRA SARMA AND 5 ORS.

ADHIR CHANDRA DAS
Versus
SMT. RAKHI DEY

MR.S C KEYAL
MR. K GOGOI
ASSTT.S.G.1.

MR.B BANERJEE
MR.T AO

MR.A AIER

AG, NAGALAND

MR. T ] MAHANTA

MR. K N CHOUDHURY
MR. T DEURI

P. DEKA

P. DEKA

MR. K N CHOUDHURY
MR. K N CHOUDHURY
MR. T DEURI

MR. G HUSSAIN

P. DEKA

MR. KN CHOUDHURY
MR. KN CHOUDHURY
MR. T DEURI

MR. G HUSSAIN

P. DEKA

MR. A GOYAL
MR. A CHOUDHURY

MR. U K DAS
MS. B D SARMAH
MISS. A BARUAH

MR. M DUTTA
MR. D ] BORAH

MR. D SAIKIA

MR. R BORPUJARI (SC,
REVENUE AND DISASTER
MANAGEMENT
DEPARTMENT)

MR. D SAIKIA

MR. R BORPUJARI (SC,
REVENUE AND DISASTER
MANAGEMENT
DEPARTMENT)

MR G N SAHEWALLA

MR.R ISLAMR-6
FOR CAVEATOR

MS. N MODI
MS. N MODI
MR. R A HAZARIKA

MS C MEDHI (R-5-90)

MR G N SAHEWALLA (R-
91)

GA, ASSAM

MR. M A SHEIKH (R-5-90)
MR H K SARMA (R-91)
MR. P DEKA ((R-91)

MR. A CHETIA (R-91)

MS F INTAZ (R-5-90)

MS K BHATTACHARYYA (R-
91)

MR. T ] MAHANTA
GA, ASSAM
SC, REVENUE

MR. T ] MAHANTA
GA, ASSAM
SC, REVENUE

MR. T ] MAHANTA
GA, ASSAM
SC, REVENUE

MR S INGTI

GA, ASSAM

MR. M SARANIA
MR. A | KATHAR
MR H MEDHI
ASSTT.S.G.I.
SC,PHE
SC,KAAC
SC,CBI

MR P KATAKI
MS S BARPUJARI
MR D DEKA

GA, ASSAM

MR S HUSSAIN

SC, AGRI. DEPARTMENT
SC, FOREST
SC,PCBA

MR. R K D CHOUDHURY(R-
5)

GA, ASSAM

MR. S AGARWAL

SC, FOREST

MR. KU AHMED (R-1)

GA, ASSAM
SC, FOREST

MR. B C DAS
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28

29

30

31

32

33

34

35

36

37

WITH
ILA.(Civil)/2273/2022
in Mat.App./7/2022

PIL/16/2022
FIXED

PIL/60/2022
FIXED

WA/88/2022
FIXED

WA/132/2022
FIXED

WA/234/2022
CAVT. NO.08022/022,
FIXED, CAVT./802/2022

WA/343/2022
FIXED

WA/347/2022
FIXED

WITH
WA/75/2022

WITH
WA/76/2022

I.A.(Civil)/1225/2022
FIXED, WITH LCR, MAT.
APP./4/2020 (D/O)

in Mat.App./4/2020

[.A.(Civil)/2033/2022
CAVT. NO.07242/022,
FIXED

in WA/8235/2022

WITH
WA/8235/2022
(Filing Number)

SMT. RAKHI DEY
Versus
ADHIR CHANDRA DAS

AMIYA KUMAR SARMA
Versus
THE STATE OF ASSAM AND 3 ORS

JUSTICE (RETD.) MR. BASU DEO
AGARWAL

Versus
THE UNION OF INDIA AND 4 ORS.

SMTI. MAMATA] BASUMATARY AND 8

ORS
Versus

THE BODOLAND TERRITORIAL COUNCIL

AND 30 ORS

K. SUANTHANG
Versus
STATE BANK OF INDIA AND 5 ORS.

NUR HUSSAIN
Versus
THE STATE OF ASSAM AND 14 ORS

BIDHYA RATNA SINGHA AND ORS.
Versus
THE STATE OF ASSAM AND ORS.

JANASADHARAN NEWSPAPER
EMPLOYEES UNION

Versus
THE STATE OF ASSAM AND 7 ORS.

JANASADHARAN PRINTING AND

PUBLISHERS PVT. LTD. AND ANR.
Versus

THE UNION OF INDIA AND 5 ORS.

JANASADHARAN PRINTING AND

PUBLISHERS PVT. LTD. AND ANR.
Versus

THE STATE OF ASSAM AND 6 ORS.

SRI BISWAJIT DAS @ PAPU DAS
Versus
SMTI. SUSMITA DUTTA,

IVY GOHAIN DASGUPTA
Versus
BHAGWAN PATOR AND 11 ORS.

IVY GOHAIN DASGUPTA
Versus
BHAGWAN PATOR AND 11 ORS. B

MR. B C DAS

MR U S BORGOHAIN
MR. M KALITA

MRS S GOSWAMI
MR M SARMA

MR. L Deka

MR. ] HATIMURIA

MR D DEKA
MR N ] KUMAR

MR. M SARANIA
MD. S U AHMED

MR. K DEKA
MS N KALITA

MR. R ALI
H A AHMED
MR AS SK

MR. B ) GHOSH
MR. | ALAM
MR. T SK

MS. R R BORAH

MR S BORTHAKUR
MR R SENSUA
MR D BORAH

MR. T CHAKRABORTY
MR. D CHOUDHURY
MR | DAS

MR. T CHAKRABORTY
MR. D CHOUDHURY
MR J DAS

MR. S NATH

MR. K N CHOUDHURY
MR. S K GOSWAMI
MR. D | DAS

N GAUTAM

MR. K N CHOUDHURY

MR M SAHEWALLA

SC, PWD ROAD
SC, HEALTH

GA, ASSAM
ASSTT.S.G.I.

GA, ASSAM
SC, BTC

SC, FINANCE
SC, EDU

MR S S SHARMA
MR. H BURAGOHAIN

SC, P AND R.D.

GA, ASSAM

MR. N H MAZARBHUIYAN
MR. N HAQUE (r-7 to 15)
MR. S R BARBHUIYA (r-7 to
15)

MR M HUSSAIN

MR. M H SAIKIA

FOR CAVEATOR

SC, P AND R.D.
GA, ASSAM

GA, ASSAM

GA, ASSAM

MR S BORTHAKUR (r-6)
S CHOUDHURY

MR D BORAH (r-6)
ASSTT.S.G.I.

GA, ASSAM

MR S BORTHAKUR
S CHOUDHURY
MR D BORAH

GA, ASSAM

MR D K DAS

MR H BETALA

MR DEBA SARMAH

MR C KUMAR

MS N SHYAM

SC, WPT AND BC

FOR CAVEATOR

SC. WATER RESOURCE
DEPTT.
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38

39

40

41

42

43

44

45

46

I.A.(Civil)/2348/2022
FIXED, CAVT./167/2022
in WA/255/2022

WITH
WA/255/2022

[.A.(Civil)/3511/2022
B/O
in WA/360/2022

WITH
WA/360/2022

PIL/72/2016
FIXED

PIL/79/2019

WA/361/2019
FIXED

WA/224/2020

WP(C)/1726/2020
FIXED

WA/325/2021

WA/10/2022

THE STATE OF ASSAM AND 3 ORS.
Versus
ALAKA KALITA AND ANR. B

THE STATE OF ASSAM AND 3 ORS.
Versus
ALAKA KALITA AND ANR. B

AMITAV PAUL AND ANR.
Versus
THE STATE OF ASSAM AN 6 ORS.

AMITAV PAUL AND ANR.
Versus
THE STATE OF ASSAM AN 6 ORS.

HEARING

RITA DAS MOZUMDAR
Versus
THE STATE OF ASSAM and 16 ORS.

AJIT KR. BHUYAN
Versus
THE STATE OF ASSAM AND 3 ORS.

SRI NITYANANDA SARKAR AND 69 ORS
Versus
THE STATE OF ASSAM AND 5 ORS

THE MANAGEMENT OF NORTH EASTERN
REGIONAL AGRICULTURAL MARKETING
CORPORATION LTD.

Versus
THE WORKMEN

MITHUN CHAKRABORTY AND 3 ORS.
Versus
THE STATE OF ASSAM AND 3 ORS.

ABDUS SHOHID CHOUDHURY
Versus
THE STATE OF ASSAM AND 4 ORS.

KAMRAN PASHA CHOUDHURY
Versus
THE STATE OF ASSAM AND 13 ORS.

SC, ELEM. EDU
MR. N ] KHATANIAR

SC, ELEM. EDU
MR. N J KHATANIAR

G UDDIN
MS. P ADHIKARI

G UDDIN
MR H | CHOUDHURY
MS. P ADHIKARI

MS.R D MOZUMDAR
MR. D MAZUMDAR
(AMICUS CURIAE)
MR S S TALUKDAR
(AMICUS CURIAE)

MR A C BORBORA
MR. T K BHUYAN
MR. M SMITH

MR. N B GOHAIN
MR. A GAUTAM

MR. H K DAS
MR. U PATHAK
MR. D ) DAS

MR H K DAS
MR D | DAS
MR. A R GOGOI
MR. U PATHAK

MS. | HAZARIKA
MR. M CHOUDHURY
MR S DIFUSA

MRS. R YASMIN

MR HR A CHOUDHURY
MR. R A CHOUDHURY

MR. S ROY
MR. M H LASKAR
MR M HOSSAIN

MR B D DAS
SC, BTC
FOR CAVEATOR

MR B D DAS
SC, BTC
FOR CAVEATOR

SC,Coop

SC, Coorp

MR. KN CHOUDHURY
MR.D SAIKIA(R-9, 20 AND
21))

GA, ASSAM

MR. JYOTIRMOY ROY
MR.P HAZARIKA(R-9)
MR. ] PATOWARY

MR S P DAS(R-19)
MRA BARMANR-9
MR. N DAS(R-19)
MISS. R R KAKATI
MR. S SARMA
MR.M.A.ISLAM

MR.T K MISRA(R-9)
MR. J ROY (R-18)

MR. C CHAKRAVARTY
MR D DAS

SC, GMC
SC,GMDA

SC, TRANSPORT
SC,ASTC

GA, ASSAM

MR. S K DEKA (R-5)
MR A ATREYA (R-5)
MS. P P DAS (R-5)

MS. G GOSWAMI

MS. G GOSWAMI (R-5)
ASSTT.S.G.I.

MR. B CHOUDHURY
SC, EDU

SC, BTC

SC, FINANCE

MS. P DUTTA (R-1)
MR. N K BARUA (R-1)

GA, ASSAM
SC,SEC

GA, ASSAM
SC, PWD

SC, P AND R.D.

GA, ASSAM

MR F U BARBHUIYA (R-8)
MR. D K BAGCHI

MR ] M SULAIMAN (R-8)
MR. S A HUSSAIN (R-9,12)
MR D J HALOI (R-9,12)

MS S DAS (R-8)
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47 WA/154/2022 SWAPAN KUMAR SINGHA MR. | H SAIKIA SC, SEC. EDU.

CAVT. NO.04412/022, Versus MR. K KALITA MRS. K DEVI

FIXED, WITH WA/354/2018 (D/O), THE STATE OF ASSAM AND 7 ORS MS L HMAR MR. S K GOSWAMI (R-7)

CAVT./441/2022, R KHAJONG MS N SAIKIA

CAVT./1226/2018 (D/O) MR. B K GOSWAMI (R-7)
SC,NCTE

MR. R SHARMA (R-7)
MS S A KHALIFA

FOR CAVEATOR
WITH
48 Review.Pet./168/2019 SMTI. SHELLEY DAS CHOWDHURY MR. A C BURAGOHAIN MR. | ALAM
Versus MR. H. BURAGOHAIN SC,NCTE
SIRAZUL AMBIA AND 8 ORS. MS A DEVI SC, EDU
WITH
49 Review.Pet./136/2022 SMTI. SUPARNA SINHA MRS. P GOSWAMI SC, SEC. EDU.
Versus MS N SAIKIA SC,NCTE
THE STATE OF ASSAM AND 6 ORS MS. L BORGOHAIN
50 WA/175/2022 BHUPENDRA SINHA AND 7 ORS. MR. K PATHAK GA, ASSAM
FIXED Versus MR. | KALITA SC, AG
THE STATE OF ASSAM AND 6 ORS. MR. S P SHARMA SC, GHC
MS U SHARMA ASSTT.S.G.I.
51 WA/182/2022 ANOWAR HUSAIN AHMED MR H DAS SC, HEALTH
FIXED Versus MR.B C DEKA SC, BTC
THE STATE OF ASSAM AND 4 ORS.
52 WP(C)/2495/2022 LUCY SAWKMIE AND ANR MR R ISLAM GA, ASSAM
FIXED Versus MS M DEKA M KATAKY

THE STATE OF ASSAM AND 6 ORS

LEAVE NOTE OF ADVOCATES FOR 29/11/2022

1) MR. A K TALUKDAR 10-11-2022 To  30-11-2022
2) MR | SHARMA 21-11-2022 To  20-12-2022
3) MR. S K KEJRIWAL 22-11-2022 To  30-11-2022
4) MS. S KEJRIWAL 22-11-2022 To  30-11-2022
5) MR. R K D CHOUDHURY 24-11-2022 To 02-12-2022
6) MR B SINHA 19-11-2022 To  03-12-2022
7) MR. S P ROY 21-11-2022 To 08-12-2022
8) MR A GOENKA 21-11-2022 To  30-11-2022
9) MR R GOENKA 21-11-2022 To  30-11-2022
10) MR. M MAHANTA 22-11-2022 To  02-12-2022
11) MRS. P B BORDOLOI 24-11-2022 To  15-12-2022
12) MR. L TALUKDAR 24-11-2022 To 08-12-2022
13) MR. R L YADAV 25-11-2022 To 02-12-2022
14) MS. K YADAV 25-11-2022 To  02-12-2022
15) MR D K MISHRA 25-11-2022 To 02-12-2022
16) MR D C K HAZARIKA 29-11-2022 To  29-11-2022
17) MR. ] SARMAH 28-11-2022 To 03-12-2022
18) MR S DAS 28-11-2022 To  29-11-2022
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
DAILY CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in

[ For Tuesday,29th November 2022]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[HON'BLE COURTS WILL TAKE UP PART - Il HEARING LIST ON ALL MOTION DAYS AFTER COMPLETION OF DAILY LIST, IF TIME PERMITS]

[AT 10:30 AM ]
BEFORE:

HONOURABLE MR. JUSTICE N. KOTISWAR SINGH
HONOURABLE MR. JUSTICE MANISH CHOUDHURY

COURT NO: 2
[THIS BENCH WILL SIT AT 10:30 AM
RESPECTIVE DIVISION BENCH-II AND SINGLE
BENCH OF HONOURABLE MR. JUSTICE M.CHOUDHURY
WILL SIT AFTER RISING OF THIS BENCH]
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
ORDERS
1 Review.Pet./83/2020 NABANITA LAHKAR MS. N SHYAMAL SC, FOREST
WITH WA/74/2020 (D/O) Versus MR. | KALITA
THE STATE OF ASSAM AND 3 ORS. MR. U K NAIR
MR M RAHMAN
2 Review.Pet./113/2020 THE EMPLOYEES STATE INSURANCE MR. P KRISHNA MR S CHOUDHURY
WITH WP(C)/2905/2019 (D/O) CORPORATION AND 2 ORS. MS S DAS MR. B DEKA
Versus MS. G LUTHRA ASSTT.S.G.I.
UNION OF INDIA AND 54 ORS.
WITH
I.A.(Civil)/2058/2020 THE EMPLOYEES STATE INSURANCE MS S DAS MR S CHOUDHURY
in Review.Pet./113/2020 CORPORATION AND 2 ORS. ASSTT.S.G.I.
Versus
UNION OF INDIA AND 54 ORS.
LEAVE NOTE OF ADVOCATES FOR 29/11/2022
1) MR. A K TALUKDAR 10-11-2022 To  30-11-2022
2) MR | SHARMA 21-11-2022 To  20-12-2022
3) MR. S K KEJRIWAL 22-11-2022 To  30-11-2022
4) MS. S KEJRIWAL 22-11-2022 To  30-11-2022
5) MR. R KD CHOUDHURY 24-11-2022 To  02-12-2022
6) MR B SINHA 19-11-2022 To 03-12-2022
7) MR. S P ROY 21-11-2022 To  08-12-2022
8) MR A GOENKA 21-11-2022 To  30-11-2022
9) MR R GOENKA 21-11-2022 To  30-11-2022
10) MR. M MAHANTA 22-11-2022 To 02-12-2022
11) MRS. P B BORDOLOI 24-11-2022 To  15-12-2022
12) MR. L TALUKDAR 24-11-2022 To  08-12-2022
13) MR. R L YADAV 25-11-2022 To  02-12-2022
14) MS. K YADAV 25-11-2022 To 02-12-2022
15) MR D K MISHRA 25-11-2022 To  02-12-2022
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16) MR D C K HAZARIKA 29-11-2022 To  29-11-2022
17) MR. ] SARMAH 28-11-2022 To  03-12-2022
18) MR S DAS 28-11-2022 To  29-11-2022
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(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

DAILY CAUSELIST

[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in

[ For Tuesday,29th November 2022]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[HON'BLE COURTS WILL TAKE UP PART - Il HEARING LIST ON ALL MOTION DAYS AFTER COMPLETION OF DAILY LIST, IF TIME PERMITS]

BEFORE:

HONOURABLE MR. JUSTICE N. KOTISWAR SINGH
HONOURABLE MR. JUSTICE ARUN DEV CHOUDHURY

COURT NO: 2

[DIVISION BENCH-II

THIS BENCH WILL TAKE UP ADDITIONAL
HEARING CAUSELIST DATED 07-11-2022

TO 22-12-2022(RELATING TO DIVISION
BENCH-II) AND SPECIAL CAUSE LIST

DATED 21-11-2022 TO 02-12-2022(RELATING
TO DIVISION BENCH-I1),ALONG WITH THE
FOLLOWING MATTERS

MATTERS RELATING TO CRIMINAL APPEAL WILL
BE TAKEN FIRST BEFORE ADJUCATING THE WP(C)
RELATING TO FOREIGNER MATTER]

Sr.No. Case Number Main Parties

Petitioner Advocate

Respondent Advocate

ADMISSION

1 WP(C)/1539/2018
FIXED, WITH LCR

CHAND MIYA @ CHAND ALI
Versus
THE UNION OF INDIA AND 6 ORS.

ORDERS
2 W.P.(Crl.)/22/2021 SH. LALRAMMAWIA
FIXED, WITH CRL.REV.P./4/2019 Versus
(D/O) THE STATE OF MIZORAM AND ANR.

3 WP(C)/4544/2022 ALI HASSAN @ HASSAN ANSARI

FIXED Versus
XXX AND 11 ORS
HEARING
4  CR(HC)/16/1994 D.K. DUTTA
FIXED Versus
UNION OF INDIA
WITH
5 CR(HC)/17/1994 J. BHUYAN.
Versus

UNION OF INDIA and ORS.

MR. M U MAHMUD
MR. M ALI

MR. S HOQUE

MS. C KALITA

MR S ISLAM

MR. P KATAKI (AMICUS
CURIAE)
MR. A R MALHOTRA

MR S N KRISHNATRAYA
MR R YASIN

MR. K C ROY
MR H K MAHANTA
MR. A K BHATTACHARJEE

MR. P PATHAK
MR. P BARMAN
MR. T SEN

SC, NRC

GA, ASSAM
ASSTT.S.G.1.
SC, ELECTION
COMMISSION.

PP, MIZORAM

GA, ASSAM
ASSTT.S.G.I.
SC, HEALTH

MR. S C KEYAL

MR. D K DAS, SC, CBI

MR. S K MEDHI

MRS. A GAYAN

MR. A'S BHATTACHARYYA
SC. U.0.l.

C.GS.C

ADDL. AG, ASSAM

GA, ASSAM

MR. D K DAS

SC, CBI

ADDL, AG, ASSAM
ADDL. CGSC
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10

11

12

WP(C)/1891/2008
FIXED

WITH
WP(C)/2806/2012

WITH
WP(C)/199/2016

WP(C)/4709/2019
WITH LCR

WP(C)/5530/2021
FIXED, WITH LCR

Review.Pet./32/2022
WITH LCR, WP(C)/3115/2016
(D/0)

WP(C)/6421/2021
FIXED, WITH LCR

ALL ASSAM ENGLISH MEDIUM SCHOOLS'

ASSOCIATION
Versus
THE STATE OF ASSAM AND ORS

DELHI PUBLIC SCHOOL, NUMALIGARH
Versus
THE STATE OF ASSAM AND ORS

BYAKTIGATA VIDYALAYA
SAMANNAYRAKSHEE SAMITEE,
GUWAHATI, ASSAM and ANR.

Versus
THE STATE OF ASSAM AND 3 ORS
MANARA BEGUM @ MOYRA BEGUM @
MOYNA

Versus
UNION OF INDIA AND 5 ORS.

KADBHANU NESSA
Versus
THE UNION OF INDIA AND 6 ORS

SAHER ALI
Versus
THE UNION OF INDIA AND 4 ORS

STAY MATTERS

MD. NUR ISLAM
Versus
THE UNION OF INDIA AND 5 ORS

LEAVE NOTE OF ADVOCATES FOR 29/11/2022

MR. S S DEY

MR. M NATH

S CHOUDHURY
MR. J SINHA

M BORA

MR. AM MAZUMDAR
A ROY

MR.A C BORBORA
MR.U K NAIR
MR.M SMITH

MR.M KATAKI

MR M ] QUADIR
MR. K MIRA

MR. M ALl

MS. D GHOSH

MS N DEKA

MR SAURADEEP DEY
MR | CHAKMA

MRS P NAG

MR Z HUSSAIN
MR. ] ABBAS
MR S A BARBHUYAN

MR.K'N CHOUDHURY
MR.H RAHMAN

MR.T C CHUTIA

MR.S SAIKIA

SC. EDU.

ADDL. AG, ASSAM
MR.P SAIKIA

MR.V M THOMAS

SC. SEBA

SC, CBSC
SC, EDU

SC, ELEMENTARY
EDUCATION

SC, SECONDARY
EDUCATION

SC, NRC
ASSTT.S.G.1.
SC, F.T

SC, ECI

SC, NRC
ASSTT.S.G.I.
SC, ECI

SC, F.T

SC, NRC
ASSTT.S.G.I.
SC, F.T

SC, ECI

GA, ASSAM
SC, NRC
ASSTT.S.G.I.

MR. A K TALUKDAR
MR ] SHARMA

MR. S K KEJRIWAL
MS. S KEJRIWAL

MR. R KD CHOUDHURY
MR B SINHA

MR. S P ROY

MR A GOENKA

MR R GOENKA

MR. M MAHANTA
MRS. P B BORDOLOI
MR. L TALUKDAR
MR. R L YADAV

MS. K YADAV

MR D K MISHRA

MR D C K HAZARIKA
MR. ] SARMAH

MR S DAS

10-11-2022 To
21-11-2022 To
22-11-2022 To
22-11-2022 To
24-11-2022 To
19-11-2022 To
21-11-2022 To
21-11-2022 To
21-11-2022 To
22-11-2022 To
24-11-2022 To
24-11-2022 To
25-11-2022 To
25-11-2022 To
25-11-2022 To
29-11-2022 To
28-11-2022 To
28-11-2022 To

30-11-2022
20-12-2022
30-11-2022
30-11-2022
02-12-2022
03-12-2022
08-12-2022
30-11-2022
30-11-2022
02-12-2022
15-12-2022
08-12-2022
02-12-2022
02-12-2022
02-12-2022
29-11-2022
03-12-2022
29-11-2022
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THE GAUHATI HIGH COURT AT GUWAHATI

(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
DAILY CAUSELIST

[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in

[ For Tuesday,29th November 2022]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[HON'BLE COURTS WILL TAKE UP PART - Il HEARING LIST ON ALL MOTION DAYS AFTER COMPLETION OF DAILY LIST, IF TIME PERMITS]

[AT 10:30 AM ]

BEFORE:
HONOURABLE MR. JUSTICE LANUSUNGKUM JAMIR
COURT NO: 3
[CIVIL BENCH-III
THIS BENCH WILL TAKE UP HEARING CAUSE
LIST DATED 19-10-2022 TO 22-12-2022
(RELATING TO CIVIL BENCH-IIl, FROM
ITEM NOS.1-54), ALONG WITH THE FOLLOWING
MATTERS]
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
WITHDRAWAL
1 WP(C)/4435/2022 MINARUL ISLAM MR. M DASGUPTA SC, P AND R.D.
B/O Versus MD S ALI GA, ASSAM
THE STATE OF ASSAM AND 2 ORS MD G HUSSAIN
MOTION
2  WP(C)/7065/2022 JAHINUR HOQUE MR M H AHMED SC, PWD ROAD
FIXED Versus MS. N SULTANA GA, ASSAM
THE STATE OF ASSAM AND 3 ORS
3 WP(C)/7129/2022 MUHINI SAIKIA MS RUKMINI BARUA SC, P AND R.D.
FIXED Versus MS PADMINI BARUA GA, ASSAM
THE STATE OF ASSAM AND 6 ORS SC, FINANCE
4  WP(C)/7504/2022 DAMODAR DAS MR H TALUKDAR SC, AG
FIXED Versus B R BRAHMA SC, IRRIGATION
THE STATE OF ASSAM AND 5 ORS SC, FINANCE
ADMISSION
5 WP(C)/1697/2016 BAIKUNTHA HALOI, TINDAL and 203 ORS MR.A SARMA GA, ASSAM
FIXED Versus MR.U K NAIR SC, DLR
THE STATE OF ASSAM AND 3 ORS MR.H K DAS SC, FINANCE
MSW YHOSHII
MR.M P SARMA
6 WP(C)/2207/2018 RAMEN LAL BAISHYA MR. M CHANDA MR. K N CHOUDHURY,
FIXED Versus MR. S DUTTA SENIOR ADVOCATE(R5)
THE UNION OF INDIA AND 4 ORS. MR S CHOUDHURY MR. S C KEYAL (R1-4)
MR. H DAS MRS. R DEVI (CGC)

7  WP(C)/2129/2020
FIXED

8 WP(C)/2675/2020
FIXED

FORCE NO. 045205106 CT/GD NARESH

KUMAR YADAV
Versus
THE UNION OF INDIA AND 4 ORS.

LEKHA PRIYA SAIKIA
Versus
THE STATE OF ASSAM AND 4 ORS.

MR. A BHATTACHARJEE

MR. R MAZUMDAR
MRS P RAI

MR H BEZBARUA
MS. P K DEVI

MR. B BARUAH
MR. C BARUAH

MS D DEKA
MR. D J DAS
ASSTT.S.G.I.

MR. S S ROY
ASSTT.S.G.1.

GA, ASSAM
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10

11

12

13

14

15

16

17

18

WITH
WP(C)/3533/2020

WP(C)/229/2021
B/O

WP(C)/5090/2021
FIXED

WITH
WP(C)/5310/2021

WP(C)/483/2022
FIXED

WP(C)/815/2014
PART-HEARD FIXED

WP(C)/32/2019
PART-HEARD FIXED

WP(C)/6723/2013

FIXED, WITH W.A./293/1997(D/O)
WITH W.A./527/1996(D/O) WITH
CIVIL RULE/1366/1994(D/O)

WITH
MC/78/1997
in WP(C)/6723/2013

WITH
WP(C)/4294/2020

WITH
WP(C)/4942/2020

CAVT. NO. 05682/020,

LEKHA PRIYA SAIKIA
Versus
THE STATE OF ASSAM AND 4 ORS.

AKBARUN NESSA
Versus

THE ASSAM STATE ELECTRICITY BOARD

AND 5 ORS

BIKASH RAJBONGSHI AND 4 ORS
Versus
THE STATE OF ASSAM AND 4 ORS

JONALI MALAKAR AND 14 ORS
Versus
THE STATE OF ASSAM AND 4 ORS

ANITA SAIKIA
Versus
THE STATE OF ASSAM AND 6 ORS.

HEARING

RAJIB LAHON
Versus
THE STATE OF ASSAM AND 3 ORS

MRIDUL TALUKDAR AND 2 ORS.
Versus
THE STATE OF ASSAM AND 4 ORS.

KUSHAL KOWAR DEKA and 5 ORS
Versus
THE STATE OF ASSAM AND 8 ORS

L CHETIA
Versus
M SHARMA

KUSHAL KONWAR DEKA AND ANR
Versus
THE STATE OF ASSAM AND 4 ORS

ASHOK KR. DEV CHOUDHURY AND 3

ORS.
Versus
THE STATE OF ASSAM AND 6 ORS.

MR C BARUAH
MR. B BARUAH

MR. JUNM LASKAR
MS. A AHMED

MR. ] | BORBHUIYA

MS F BEGUM

MR. L MOHAN

MRS. KH CHOUDHURY
MR S PAUL

MR. S KATAKI
MS. R DUTTA

MR. P K ROYCHOUDHURY
MR. N G KUNDU
MR G DEKA

MR.S N SARMA
MR D K DAS
MR.U K NAIR
MRA CHANDRAN
MR H BETALA
MR. T DOLEY

MR. U K NAIR
MR. R SINGHA

MR.M K CHOUDHURY
MR.S HUSSAIN

MR.N BARUAH

MR.T N SRINIVASAN

MR. A BHAGAWATI
MRS A HAZARIKA
MR. SK MUKTAR

MR. M K CHOUDHURY
MR. A BARKATAKI

MR P BHARDWA]

MR. M SARMA

MR. K N CHOUDHURY
MR. R GOSWAMI
MS. R DEVI

GA, ASSAM

SC, APDCL

GA, ASSAM
SC, GMC

GA, ASSAM
SC, GMC

SC, PWD

GA, ASSAM
SC, PERSONNEL DEPT.
SC, FINANCE

SC, HEALTH

MR.B BANERJEE(R- 6-8)(-
-9)

GA, ASSAM

MS.C MOZUMDARR- 6-8R-9
MR. R MAZUMDAR

MRS P RAI

MS.M BARMAN

MS.M DEB(R- 6-8)

MR.D F A AHMED(R- 6-8)
MR.J LASKAR(R- 6-8)

MS.D GHOSH

MR H BEZBARUA

MR.A DEY(R- 6-8)

MR.M ISLAM

MR.A MOBARAQUE(R- 6-8)
MR. S DUTTA (SC, FOREST
DEPT.)

MS.B GOGOI

MS. P K DEVI

MR. PK ROY
MR. GP BHOWMIK

SC, APSC
SC, PERSONAL DEPT.
SC, FOREST

MR. U K NAIR

GA, ASSAM

SC, APSC

MR. A CHETRY

MR. A BORO

MS U SHARMA

FOR CAVEATOR

SC, PERSONAL DEPT.
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19

20

21

22

23

24

WITH
WP(C)/4948/2020

WITH
I.LA.(Civil)/92/2021
in WP(C)/4948/2020

WITH
WP(C)/1148/2021

CAVT. NO. 01302/021,

WP(C)/5169/2016
FIXED

WP(C)/6127/2019
FIXED

WP(C)/2254/2020
FIXED

WP(C)/3189/2021

KUSHAL KOWAR DEKA AND ANR
Versus
THE STATE OF ASSAM AND 6 ORS

ASHOK KR. DEV CHOUDHURY
Versus
THE STATE OF ASSAM AND 6 ORS

KUSHAL KONWAR DEKA AND ANR
Versus
THE STATE OF ASSAM AND 9 ORS

GOBIN CH. DASTIDAR and 2 ORS.
Versus
THE STATE OF ASSAM AND 10 ORS

SKT KUMAR SHAW
Versus
THE UNION OF INDIA AND 5 ORS.

NIRON BORGOHAIN
Versus
THE STATE OF ASSAM AND 9 ORS.

ASSAM LAND AND REVENUE OFFICERS

ASSOCIATION (ALRSOA) AND ANR.

MR. M K CHOUDHURY
MR. A BARKATAKI

MR P BHARDWA|

MR. M SARMA

MR. R GOSWAMI
MISS. P KALITA
MS. R DEVI

MR. A BARKATAKI
MR P BHARDWA]
MR. M SARMA

MR.M K CHOUDHURY
MR.N BARUAH

MR.A CHOUDHURY
MRP BHARDWA|
MR.T N SRINIVASAN

MS. P BARUAH
MR TAPAS DAS

MR H GUPTA
MS. R M SARMAH

MR N DUTTA
MR. P MAHANTA

SC, APSC
SC, FOREST
SC, PERSONNEL DEPT.

SC, APSC
SC, APSC

MR. K N CHOUDHURY
GA, ASSAM

SC, APSC

MR. R GOSWAMI

SC, FOREST

FOR CAVEATOR

MS. U BHATTACHARYYA
MS. R DEVI

GA, ASSAM

MR.A K THAKUR

MR.) AHMED(R- 5-11)

MR A HAQUE(R- 5-11)
MR.G Y KHANR-7,8,9and11
MS.D BORA(R- 5-11)

SC, PERSONNEL DEPT.

MR. K K PARASAR
ASSTT.S.G.I.

GA, ASSAM
SC, AG
SC, FINANCE DEPTT.

GA, ASSAM
SC, APSC

Versus MS S SARMA HAZARIKA ~ MR. D P BORAH (R-100)
THE STATE OF ASSAM AND 126 ORS.  MR. R B GOHAIN MR. | CHOUDHURY (R-115,
MR. D J DAS 116)

MR B PAUL (R-100)
RAJIB LUSHAN CHUTIA (R-
115, 116)
SC, REVENUE

LEAVE NOTE OF ADVOCATES FOR 29/11/2022

1) MR. A K TALUKDAR 10-11-2022 To  30-11-2022

2) MR J SHARMA 21-11-2022 To  20-12-2022

3) MR. S K KEJRIWAL 22-11-2022 To  30-11-2022

4) MS. S KEJRIWAL 22-11-2022 To  30-11-2022

5) MR. R K D CHOUDHURY 24-11-2022 To  02-12-2022

6) MR B SINHA 19-11-2022 To  03-12-2022

7) MR. S P ROY 21-11-2022 To  08-12-2022

8) MR A GOENKA 21-11-2022 To  30-11-2022

9) MR R GOENKA 21-11-2022 To  30-11-2022

10)  MR. M MAHANTA 22-11-2022 To  02-12-2022

11)  MRS. P B BORDOLOI 24-11-2022 To  15-12-2022

12)  MR.LTALUKDAR 24-11-2022 To  08-12-2022

13)  MR.RLYADAV 25-11-2022 To  02-12-2022

14)  MS.KYADAV 25-11-2022 To  02-12-2022

15) MR DK MISHRA 25-11-2022 To  02-12-2022

16)  MRD CKHAZARIKA 29-11-2022 To  29-11-2022

17)  MR.J SARMAH 28-11-2022 To  03-12-2022

18)  MRSDAS 28-11-2022 To  29-11-2022
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
DAILY CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in

[ For Tuesday,29th November 2022]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[HON'BLE COURTS WILL TAKE UP PART - Il HEARING LIST ON ALL MOTION DAYS AFTER COMPLETION OF DAILY LIST, IF TIME PERMITS]

[AT 10:30 AM ]

1 WP(C)/6831/2022
FIXED

2 WP(C)/7015/2022
FIXED

3 L.A(Civil)/2951/2022
FIXED
in WP(C)/3401/2021

WITH
WP(C)/3401/2021

4  WP(C)/150/2014
FIXED

5 WP(C)/4558/2017
FIXED

6 WP(C)/7736/2018
FIXED

7 WP(C)/2110/2020
FIXED

BHABESH DAS
Versus
THE STATE OF ASSAM AND 2 ORS

MONIRA SULTANA
Versus
THE STATE OF ASSAM AND 5 ORS.

ORDER (STAY VACATING)

RENU GOGOI
Versus
GANGADHAR BORA AND 6 ORS.

GANGADHAR BORA
Versus
THE STATE OF ASSAM 6 ORS

ADMISSION

SMTI SABITA MALAKAR
Versus
THE STATE OF ASSAM AND 5 ORS

UMA RAM SAIKIA
Versus
THE STATE OF ASSAM and 4 ORS.

ASHIT KUMAR DEB
Versus
THE STATE OF ASSAM AND 6 ORS.

IMDADUL HOQUE LASKAR AND 2 ORS.

Versus
THE STATE OF ASSAM AND 4 ORS.

MR. D P CHALIHA
MD. | AHMED

MR G CHOUDHURY
A M| RAHMAN
MR. ARIF AHMED

MR. P J SAIKIA, SR. ADV

MR. P BORDOLOI
MS M NIROLA

MR. B K DAS
M N KHAN

MS.G DEKA
MS.K KHAN
MS.A DAS

MR.P J SAIKIA
MS.R GOGOI
MS.D DUTTA

MS. M DEV
MS M DEB
MS. P DEB

MR M ] QUADIR
MR. K MIRA
MR S S ISLAM

BEFORE:
HONOURABLE MR. JUSTICE MANASH RANJAN PATHAK
COURT NO: 4
[CIVIL BENCH-II
THIS BENCH WILL TAKE UP HEARING CAUSE
LIST DATED 19-10-2022 TO 22-12-2022
(RELATING TO CIVIL BENCH-II), ALONG
WITH THE FOLLOWING MATTERS]
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
MOTION

SC, SEC. EDU.

SC, ELEM. EDU
GA, ASSAM
SC, PERSONAL DEPT.

SC, ELEM. EDU
MR. B K DAS
M N KHAN

SC, ELEM. EDU

GA, ASSAM

MR. P J SAIKIA (R6)
MR. ] K GOSWAMI (r-6)
MR. P BORDOLOI (R6)
MS M NIROLA (R6)

SC, DIMA HASAO
SC, EDU

MR.M HOSSAIN(R-5)

SC, EDUCATION

MR.K U AHMED(R-5)

SC, FINANCE

MR.F R CHOUDHURY(R-5)

MR. S P CHOUDHURY (R7)
MR. A S DHILLON (R7)
SC, EDU

SC, HIGHER EDU
SC, HIGHER EDU
MR. S BORTHAKUR
MR. D GOGOI
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10

11

12

13

14

15

16

17

18

19

20

21

22

WP(C)/1700/2021
FIXED

WP(C)/3220/2021
FIXED

WP(C)/3657/2021
FIXED

WP(C)/3856/2021
FIXED

WP(C)/4701/2021
FIXED

WP(C)/5028/2021
FIXED

WITH
[.A.(Civil)/1093/2022
in WP(C)/5028/2021

WP(C)/6476/2021
B/O

WP(C)/1703/2022
FIXED

WP(C)/1873/2022
B/O

WP(C)/3087/2022
FIXED

WP(C)/4301/2022
FIXED

WP(C)/4907/2022
FIXED AS FIRST ITEM

WITH
I.LA.(Civil)/2773/2022
in WP(C)/4907/2022

WITH
I.A.(Civil)/3209/2022
in WP(C)/4907/2022

WP(C)/5525/2022
CAVT. NO.09122/022,
FIXED

WP(C)/5648/2022
FIXED

WP(C)/6343/2022
FIXED

BHABANANDA KALITA
Versus
THE STATE OF ASSAM AND 3 ORS.

ALPANA POWGAM
Versus

THE COMMISSIONER AND SECRETARY

AND 6 ORS.

JAYANTA HATIBARUAH
Versus
THE STATE OF ASSAM AND 6 ORS

BONTI DUTTA
Versus
THE STATE OF ASSAM AND 6 ORS

MINAKUMARI GOGOI
Versus
THE STATE OF ASSAM AND 6 ORS.

AFRUZA KHATUN
Versus
THE STATE OF ASSAM AND 7 ORS

NASHIR UDDIN AHMED
Versus
AFRUZA KHATUN AND 6 ORS

ABDUL BATEN
Versus
THE STATE OF ASSAM AND 6 ORS

AKBAL HUSSAIN LASKAR
Versus
THE STATE OF ASSAM AND 4 ORS

BAHARUL ISLAM
Versus
THE STATE OF ASSAM AND 7 ORS
KESHAB KUMAR CHETRY
Versus
THE STATE OF ASSAM AND 4 ORS.
DR. RAMA PRASAD BISWAS
Versus
THE STATE OF ASSAM AND 6 ORS.

SAMIR SARKAR
Versus

THE GAUHATI UNIVERSITY AND 3 ORS.

BANAJIT CHANGKAKATI
Versus
SAMIR SARKAR AND 3 ORS.

SAMIR SARKAR
Versus

THE GAUHATI UNIVERSITY AND 3 ORS.

SANJIB KUMAR TALUKDAR
Versus
THE STATE OF ASSAM AND 3 ORS

MRS. IRINA KONWAR
Versus
THE STATE OF ASSAM AND 2 ORS

ABDUL WAHAB
Versus
THE STATE OF ASSAM AND 2 ORS

MR. D F A AHMED
MR. ] LASKAR

MR. B K DAS

MR. B K DAS

MR. B K DAS
M N KHAN

MR. B K DAS

MR. AF N U MOLLAH
K ZAMAN

MR. A DEKA

MR. S B LASKAR
MR F Z MAZUMDER
MR. H A LASKAR
MS N KALITA

MS D DUTTA

MR. A M BARBHUIYA
MS S R MAZARBHUIYA
MS A BEGUM

MR. B CHETRI
MS. D ) BORAH
MR K KASHYAB

MR. S P CHOUDHURY
MR K BISWAKARMA
MS B DEVI

MR. K SINGHA
MR. D J GOGOI

MR H K DAS
MR. U PATHAK

MR. K SINGHA

MR. P K GOSWAMI
MR. B D GOSWAMI
MR. ] M GOGOI

MS. B CHOWDHURY

MR S BORTHAKUR
MR. D GOGOI

MR. M A SHEIKH

MR M H CHOUDHURY
K U AHMED

MS F INTAZ

MRS. K DEVI

MR. A K BARUAH (R-4)
MR. D BORA (R-4)

MS S A KHALIFA

SC, EDU

SC, ELEM. EDU
MR. A DEKA (R-6,7)

SC, ELEM. EDU
GA, ASSAM
MR. A DEKA
MR. A DEKA

SC, ELEM. EDU
GA, ASSAM
MR. A DEKA
MR. A DEKA

SC, ELEM. EDU
GA, ASSAM
MR. A DEKA (R-6,7)

SC, ELEM. EDU

GA, ASSAM

MR. S HAQUE (R NO.7)
SC, FINANCE

SC, ELEM. EDU
SC, FINANCE

SC, ELEM. EDU
GA, ASSAM

SC, ELEM. EDU
GA, ASSAM

SC, ELEM. EDU
GA, ASSAM

SC, SEC. EDU.
GA, ASSAM

SC, HIGHER EDU
SC, AG
SC, ASSAM UNIVERSITY

MR H K DAS (R-4)
MR. U PATHAK (R-4)
SC,GU

MR. K SINGHA
SC,GU

MR H K DAS
SC,GU

SC, SEC. EDU.

MR. K N CHOUDHURY
MR. ] PATOWARY

N GAUTAM

FOR CAVEATOR

SC, HIGHER EDU

SC, SEC. EDU.
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23

24

25

26

27

28

29

30

31

32

33

34

35

36

Cont.Cas(C)/81/2019
B/O

Review.Pet./61/2020

WITH WP(C)/286/2016 (D/O) WITH

WP(C)/1622/2003(D/O) WITH
WP(C)/7560/2003(D/0O) WITH
WP(C)/3861/2004(D/O) B/O

Cont.Cas(C)/75/2020
B/O

Cont.Cas(C)/28/2021
FIXED

Cont.Cas(C)/354/2021
B/O

WP(C)/3518/2016
FIXED

WP(C)/5394/2017
WP(C) 6056/13 WP(C) 2945/20
WP(C) 6402/21 (ALL D/O), B/O

WITH
WP(C)/6307/2014

WITH
WP(C)/5460/2017

WITH
WP(C)/7416/2017

WITH
WP(C)/4193/2019

WITH
WP(C)/5088/2019

WITH
WP(C)/8596/2019

WITH
WP(C)/8618/2019

ORDERS

JAWAHARLAL RAI AND 6 ORS.
Versus
PRITAM SAIKIA AND ANR.

THE STATE OF ASSAM AND 2 ORS
Versus
SRI CHANDAN KALITA AND 2 ORS

APARAJITA PAUL CHOUDHURY
Versus
PREETOM SAIKIA AND 4 ORS

MD. SOYAD ALI
Versus
PREETOM SAIKIA AND ANR

CHANDAN CH KALITA
Versus
PREETAM SAIKIA, IAS AND ORS.

HEARING

NRIPEN KALITA and 34 ORS
Versus
THE STATE OF ASSAM AND ANR

MUKUNDA BORAH
Versus
THE STATE OF ASSAM and 3 ORS.

INDRESWAR GOGOI and 2 ORS
Versus
THE STATE OF ASSAM AND 7 ORS

SIDA SAIKIA
Versus
THE STATE OF ASSAM and 3 ORS.

KABITA SAIKIA
Versus
THE STATE OF ASSAM and 4 ORS.

BHUBAN CH. NATH AND 51 ORS.
Versus
THE STATE OF ASSAM AND 2 ORS.

BHUPEN BURAGOHAIN
Versus
THE STATE OF ASSAM AND 3 ORS.

ABDUL MANAF BARBHUIYA AND ANR.

Versus
THE STATE OF ASSAM AND 5 ORS.

KABOKLEI SINGHA AND ANR.
Versus
THE STATE OF ASSAM AND 5 ORS.

MR. A KDUTTA
MR. B PURKAYASTHA

MR. R MAZUMDAR

MR. | ALAM
MR. T SK

MR. | H SAIKIA
MR. K KALITA
MR. M R CHOUDHURY

MR. S K BARKATAKI
MS B SHARMA

MR D K NATH

MS M DAS

MR.P K DAS

MRN ] DAS

MR.A CHOUDHURY
MR.D DEKA

MR.B ] GHOSH
MR.I ALAM

MR.K R PATGIRI
MR.B GOGOI

MR. B ] GHOSH
MR. | ALAM

MR.B ) GHOSH
MR.| ALAM
MR.T SK

MR H DAS
MR. B C DEKA

MR. B ] GHOSH
MR. | ALAM
MR. T SK

MR H R A CHOUDHURY
MR F U BARBHUIYA
MS S DAS

MR A AHMED

MR H R A CHOUDHURY
MR F U BARBHUIYA
MS S DAS

MR A AHMED

MR. D SAIKIA (R2)
MR. D MOZUMDER
MR S M T CHISTIE
MR. B GOGOI (R2)
MR P NAYAK (R2)

MR. S BISWAS

MR D K NATH

MR S M T CHISTIE (R4)
MR. M R LASKAR

MR. R MAZUMDAR
MR. N ] KHATANIAR
MR. B PURKAYASTHA
MR. A PHUKAN

MR. S SUTRADHAR

MR. D SAIKIA
MS. P R MAHANTA
MR. K GOGOI

SC, SECONDARY
EDUCATION

SC, ELEMENTARY
EDUCATION
MRSA VERMA
SC, FINANCE

MR.B GOGOI
SC, SECONDARY
EDUCATION
SC, FINANCE

SC, HEALTH
MRS A VERMA
SC, FINANCE

SC, ELEMENTARY
EDUCATION
GA, ASSAM

SC, ELEM. EDU
SC, FINANCE

SC, ELEM. EDU
SC, FINANCE DEPTT.

SC, ELEM. EDU
GA, ASSAM
SC, FINANCE

SC, ELEM. EDU
GA, ASSAM
SC, FINANCE
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37

38

39

40

41

42

43

44

45

46

47

48

49

50

51

WITH
WP(C)/8659/2019

WITH
WP(C)/8752/2019

WITH
WP(C)/8819/2019

WITH
WP(C)/8822/2019

WITH
WP(C)/8856/2019

WITH
WP(C)/8900/2019

WITH
WP(C)/8911/2019

WITH
WP(C)/9187/2019

WITH
WP(C)/225/2020

WITH
WP(C)/234/2020

WITH
WP(C)/5037/2020

WITH
WP(C)/5119/2020

WITH
WP(C)/5409/2020

WITH
WP(C)/297/2021

WITH
WP(C)/336/2021

MOINUL HAQUE MAZUMDAR
Versus
THE STATE OF ASSAM AND 3 ORS

SHAHAB UDDIN LASKAR AND ANR.
Versus
THE STATE OF ASSAM AND 5 ORS.

GITA RANJAN NATH
Versus
THE STATE OF ASSAM AND 5 ORS.

MUMTAZ BEGUM CHOUDHURY
Versus
THE STATE OF ASSAM AND 5 ORS.

NASHIR UDDIN LASKAR
Versus
THE STATE OF ASSAM AND 5 ORS.

L. CHANDRAJINI DEVI
Versus
THE STATE OF ASSAM AND 5 ORS.

NAZRUL ISLAM LASKAR
Versus
THE STATE OF ASSAM AND 5 ORS.

ABDUL JALIL CHOUDHURY AND ANR.
Versus
THE STATE OF ASSAM AND 5 ORS.

BURHAN UDDIN LASKAR AND 4 ORS
Versus
THE STATE OF ASSAM AND 3 ORS

SULMA BEGUM LASKAR
Versus
THE STATE OF ASSAM AND 4 ORS

SORAF UDDIN LASKAR
Versus
THE STATE OF ASSAM AND 5 ORS.

SALIMA KHATUN BARBHUIYA AND 5 ORS.
Versus
THE STATE OF ASSAM AND 4 ORS.

LAL BIAKTHANGI RALTE AND 10 ORS
Versus
THE STATE OF ASSAM AND 7 ORS.

DHANIRAM SAIKIA AND 3 ORS
Versus
THE STATE OF ASSAM AND 10 ORS

PRABIN SAIKIA AND 306 ORS
Versus
THE STATE OF ASSAM AND 4 ORS

MR. M H RAJBARBHUIYAN
MS S RASUL
MR. W RAHMAN

MR HR A CHOUDHURY
MR F U BARBHUIYA
MS S DAS

MR H R A CHOUDHURY
MR F U BARBHUIYA
MS S DAS

MR H R A CHOUDHURY
MR F U BARBHUIYA
MS S DAS

MR H R A CHOUDHURY
MR F U BARBHUIYA
MS S DAS

MR HR A CHOUDHURY
MR F U BARBHUIYA
MR. A AHMED

MS S DAS

MR H R A CHOUDHURY
MR F U BARBHUIYA
MS S DAS

MR H R A CHOUDHURY
MR F U BARBHUIYA
MS S DAS

MR. N HOQUE
MR. S R BARBHUIYA

MR. A M BARBHUIYA
MR. J N ISLAM
MS A BEGUM

MR. A M BARBHUIYA
MS A BEGUM

MR. A M BARBHUIYA
MR. ] N ISLAM
MS A BEGUM

MRS. R DEVI

MR. U K NAIR
MD A A HUSSAIN

MR S BORTHAKUR
MS. P BORAH
MS. B M LAHKAR

GA, ASSAM
SC, EDU
SC, FINANCE

SC, ELEM. EDU
GA, ASSAM

SC, ELEM. EDU
GA, ASSAM
SC, FINANCE

SC, ELEM. EDU
GA, ASSAM
SC, FINANCE

SC, ELEM. EDU
GA, ASSAM
SC, FINANCE

SC, ELEM. EDU
GA, ASSAM
SC, FINANCE

SC, ELEM. EDU
GA, ASSAM
SC, FINANCE

SC, ELEM. EDU
GA, ASSAM
SC, FINANCE

SC, EDU

SC, ELEM. EDU
SC, FINANCE

SC, ELEM. EDU
SC, FINANCE

SC, ELEM. EDU
SC, FINANCE

GA, ASSAM

SC, AG

MR. R BORPUJARI, SC,
FINANCE DEPARTMENT
SC, DIMA HASAO

SC, ELEM. EDU
SC, AG

SR. GA, ASSAM
SC, FINANCE

SC, SEC. EDU.
GA, ASSAM
SC, AG

SC, FINANCE
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52

53

54

55

56

57

58

59

60

61

62

63

64

65

WITH
WP(C)/479/2021

WITH
WP(C)/758/2021

WITH
WP(C)/770/2021

WITH
WP(C)/1067/2021

WITH
WP(C)/2430/2021

WITH
WP(C)/4892/2021

WITH
WP(C)/4902/2021

WITH